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High Court of Jammu und Kashmir st Srinagar.

Order

2:-s \ t
Sanction is hereby accorded to the additional allotment offunds infavoar of the

.fotlowing Courts, under Major Head 2014-Adnt" Of Justice, Sub Head 0488-D&S Judges,

uncler various object heads during the currentJinancial year 2017-18 as per detail given

below:-

By Order.

Rs. In lacs.

S.Na I\tanrc of tlrc court POL 2071-
P&ORB
lNPS)

o.E. T.E
l*o*

Tele

I Pr. D&S Judge, Srinagar. 1.00 1.50

Pr. D&S Judge, Samba. 0.20 0.40 0,1s 0.10

3. Addl. D&S Judge, Jammu. 0.50 20.00

4, Addl. Distt. Judge (Anti-
(orruptiort) Jammu

0.25

S p L J udge (Anti-c o rr uption)
CBI(Cnses) Ssr.

0.15 15.00 0.05

ti C.J.rtI. Ganderbal. 0.20 0.15 0.15
- l{unsiff, Malrcre. 0.50
a,
al. l{uttsiff, Akltnoor. 0.20 0.50 0.15 0.ls
n tWunsiff, Ganderbal. 0.20 0.50 0.10 10.00

10. X[unsiff, Handwara. 0.20

i t. lrt. Addl. Munsffi (Forest
tr[asistrate) Jammu

0.40

12 It istt. M o b. Mas (T) Po o nc h 0.s0

No: B Es>^1 t / /+'c a,r,a.. atio 6 ,l )-. \i,t

Copy to the:-
1-2 Pr. D&S Judge, Srinagar/Somba.
J. Addl. D&S Judge, Jammu.
4. Addl. Distt. Judge (Anti-Coprruption) Jammu
5. Spl.Judge, (Anti-Corruption) CBI (Cases) Srinagar.
6. C.J.M. Ganderbal.
7-10 Munsffi Maltore/Akhnoor/GanderbaUHandwarq.
11. Ist. Addl. Munsiff (Forest Magistrate) Jammu.
12. Distt. Mobile Magistrate (TrafJic) Poonch.
13. Try. Ollicer, Saddar Try. Srinagar.
14 Try. OfJicer, Sub Try. Distt, Court complex, Janipur, Jammu.
1 5 - 2 0 T ry Ofli c e r, S a m b a/G o n d e r b a I /M a h o r e/A k h n o o r/If a n dwgr a/P o o nc h.

.... For inf, and n/a
21 . Order Jile.
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Registrar (Acctts)

Registrar


